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T.C.P No.689/ (MAH)i 2017

CORAM Present SHRI B.S,V. PRAKASH KL'\4AR
MEMI]I,]R (J)

SHRI V, NALLASENAT' \THY
MEMBi]R (T)

ATTENDENCE-CUM.ORDER SHEE-T OF THE HEARING OF MUMBAI BEN('II OF

iir Ne'noNer, coMPAr'IY LAw TRIBUNAL oN l8'o8'2017

NAME OF THE PARTIES: United Polymers

Bluplast Industries Ltd'

SECTION OF THE COMPANIES ACT: I & BP Code 2016'

DESIGN TION SIGN TURI'
S. No NAME

I ft4k"4 4c.-'-

ORDER

TCP No. 589/I&BP/NCLT/MB/MA[U2017

For the Petitioner's Counsel having stated that the statement of accounts

maintained by the financial institute and also certificate h accordance with Section

9 of the IB Code have not been filed, the Petitioner is hereby directed to place both

the dooments on next date of hearing.

List this matter on 11.09.2017

s4/-_
V. NALLASENAPATHY
Member (Teclurical)

sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)
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